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16.45.b ... 

PAPERS LAID ON THE TABLE 

S fATEMENT CORREcnNG FORMER STATE-
MENT RE. CtuNAKURI TREE PIT COLLIERY 

AT ASANSOL 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND RE· 
HABILITATION (SHRI BALGOVIND 
VERMA): On behalf of Shri R. K. 
Khadilkar. I beg to lay on the Table a 
statement (Hindi and English versions) 
correcting the statement made by him 
on the lst August. 1972 in response to 
Calling Attention regarding the reporled 
recent murder of some trade union isis 
in the Chinakuri Treepit Colliery al 
A.anso!. [Plaud in Library. Se. No. LT-
3533172] 

REVIEW AND ANNUAL R[!POR"r OF HEAVY 
ENGINEERINO CORPORATION LlD .• RANCIU. 

1970·71 

THE MINISTER OF STATE IN 
THE MINISTRY OF ~EL AND 
MINES (SHRI SHAHNAWAZ 
KHAN): I beg to lay on the Table a 
copy each of the following pape .. 
(Hindi and English versions) under sub-
leCtion (I) of section 619A of the Com· 
panies Act. 1966 : 

(I) Review by the Government on 
the working of the Heavy Engi· 
neering Corporation Limited. 
Ranchi. for the year 197G-71. 

(2) Annual Report of the Heavy 
Engineering Corporation Limited, 
Ranchi. for the year 1970-71 
along with the Audited Account. 
and the comments of the Com-
ptroller and Auditor General 
thereon. [Plaud in Libra,.,. Su 
No. LT-3534/72] 

NOTIFICATIONS UNDER MARINE P'tnOllC rs 
EXPORT Dl-:VELOPMEN l AU1UORlIY ACT 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI KEDAR 
NATH SINGH): On behalf of Shri 
A. C. George. I beg to lay on the Table 
a copy each of the following Noti!ic,,· 
tions under sub-section (.1) of s&llon J3 
of the Marine Produds Export Develop-
ment Authority Act. 1972 :-

(1) The Marine Products Export 
Development Authority Rul ... 
1972. published in Nolification 
No. S.O. 485(E) in Gazelle of 

India dated the 12tb July. 1972 
(English version) and 26tb 
August. 1972 (Hindi version). 

(2) S.O. 1896 (Hindi and English ver-
sions) published in G37.ctte of 
India dated the 29th July. 1972 
fixmg tbe date for coming into 
force certain provision!i of the 
Marine Produels Export Develop-
ment AUlhorily Rule.. 197.2. 
[Placed in Lihrary. Su No. L r-
3535172] 

16.46 bn. 

MESSAGES FROM RAJYA SABHA 

SECRETARY: Sir J have 10 report 
the fonawing messages received (rom 
the Secretary of Rajya Sabha :-

(il "In accordance wilh the provi-
oions of rule 127 or the Rule. of 
Procedure and Conduct of Busi. 
ness in the Rajya Sabha. I am 
direcled to inform the Lok Sabha 
that the Rajya Sabha. at il\ "II ina 
held on the 26th Augusl. 1972. 
agreed without any amend'llt"nl to 
the Wild Life (Protection) Bill. 
1972. which was pas"'" hy .he 
Lok Sabha at il •• ittin. held on 
the 21st Aupt. 1972." 


